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Shri Suresh Ramchandra Hawaldaz e Applicant
Versus
01 & Ors. —— Respondents

{Respondents by Shri V.D.VadicwieAdv. )
® CORAM

HON BLE SMT. SHANTA SHASTRY, MEMBER (A)
HOR"BLE SHRI SHANKER RAJU, MEMBER (J)

(1) To be referred to the Reporter or not?

»

(2) Whether it needs to be circulated to

other Benches of the Tribunal? ,
)
(3) Library. - K cedz ﬁ‘ ~
' {Swt. Shanta Shastry)
' Member (A)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI.

Original Application No. 767/1997

CORAM: HON"BLE SMT. SHANTA SHASTRY, MEMBER (A)
HON"BLE SHRI SHANKER RAJU, MEMBER (J)

Shri Suresh Ramchandra Hawaldar

aged 56, Sr. Ticket Collector,

Vikhroli Railway Station,

C.Rly. and r/a: 36/1170

Pagore Nagar, Vikhroli (East)

Mumbai 400 @#83. e Applicant
{Applicant by Shri L.M. Nerlekar, Advocate)

Vs.

1) Jauion of India
through General Manager,
Central Railway,
Manbai, CST.

2) Divisional Railway Manager,
Central Railway,
Mombai CST.

3) Shri A.K. Gupta,
COR, CSTM.

4) Shri V.S5. Bajput,
- COR, COTM.

5) Bhri M.R.Borde,
COR CSTM

8) OShri M.H.Shelke,
COR, CSTH

7) Shri Mohinuddin,
COR, CSTM.

8) Shri A.K.Tyzgi.
COR, CS5TH.

9) &hri Shashi Kumar V.Pillai,
COR C5TH.

1) Shri B.V. Salvi,
COR., COTH.

11} Shri V.B.Baipal,
COR, CSTM.

12) Shri O,
COR, C
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13) Shri M.B. Gaikwad,
COR, CSTM.

14) Shri C.V.Vijavan,
COR, CS5TM.

15) Shri A.B. Z=ari,
COS, CSTH.

16) Shri C.5.Kale,
COR, CSTM.

17} Shri H.R.Gupta,
COR, CSTH.

18) Shri V.M. Nair,
COR, CSTM.

-19) Shri P.D.&. Naik,
COR, CSTH.

280) Shri 9.0, lakade,
HTTE, PA.

21) Shri B.L. Gade,
HTTE, CSTM.

22) Shri N.Y.Gankar,
HTC, CSTM.

23) 8hri Rawmchal R.Singh,
HTC, Ghatkopar.

24) Shri R.R.More,
HTC., CSTH.

25) Shri A.M.S5axenxa,
HTC, CSTM.

26) Shri A. Baunaswauy,
HTC. CSTM.

27y Shri M.H.Saraf,
HTC. CSTM.

28) Shri Ratanlal D. Kasbe,
HTC., CSTH.

29) Shri J.B. Parate,
HTC. CSTM.

33) Shri Shivdeep Saxena,
HTC CSTHM.

31) Shri Rawmprasad Singh,
HTC. CSTH.
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41)

42)

43)
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46)

Shri Prakash N. Tiwari,
HTC C2TH.

Shri Sajan Sam,
HTC/CSTM.

Shri Y.P.Chopra,
HTC/CoTM.

Shri D.N.Patil,
HTC/CSTH.

Shri Abdul Kadir Nazir,
HTC, CSTH.

Shri Pradeep P. Chincholikar,
HTC, CSTM.

Shri Santosh K. Kalviya,
HTC., CSTM.

Shri Vishon M. Kasar,
HTC. CSTH.

Shri 5.K.Shakla,
HTC., CSTM.

Shri Anil K. Garg,
HTC. HYN.

Shri Ramesh C. Sharwa
HTTE, CSTM.

Shri 5.K. Bajpai,
HTC, CSTHM.

Shri A.K.Agnihotri,
HTC, CSTH.

Shri Sabtajin S. Shaikh,
HTC., CSTM.

Shri Nandkishor EBathod,
HTC, CSTM.
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O FDEER (ORALD
(Per: Sut. Shaata Shastry. Hewber (AY1:
The Applicant by this O.A. has challenged the Office

Order dated 27.3.1997 by which a panel of 151 euployees for the
post of Head T.T.E/Head TC/COR in the Grade of Rs.140@-- 2308 has
been confirmed and circulated. The Applicant s wname does not
fignre in this panel.

2. At the relevant time, the Applicant was posted as Senior
T . at Vikhroli. The next promctional post for the Applicant is
that of Head T.T,E/HTQ/CGR which_ is a selection post. For
purpose of selection which comprises both Written Test as well as
viva voce a Notification was issued on 21.8.1996 for £illing up
the 151 vacancies. Accordingly, 459 Senior and eligible
candidates including the applicant were called for the Written
Test which was held on 22.9.1996 and the supplementary test on
29 9.1996. The results of the Written tests were displayed on
6.11.1996. 223 candidates were asked to appear for the viva voce
which was sheceduled to be held on 5.12.1996 and 6.12.1996. The
Applicant was not called for the viva-voece as he failed’ to

qualify in the Written Paxt i.e. he could not secure an overall
60% marks in the written test.

3. it is the contention of the Applicant that the selection was
not conducted properly. The Respondents clubbed the vacancies
for different years thus depriving the applicant an opportunity
to take more chances to appear in the Written Tests. Secondly,
the applicnat answered the question paper in Hindi and his answer
paper was not proparly avaluated by Examiners well versed in

Hindi. Thirdly according to the applicant the question paper was
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not set as per the Cironlar of Bailway Board dated 17.4.13884,
wherein it is laid dowa that Objective Type guestion way be set
for about S52% of the total warks for the HWritten Tests.
According to the applicant there were ounly two objective type
guestions. Thas on various grouvads the applicant has challenged
his non selection for the post of Head TTE/Head TC/COR etce.

4. The learaed Conansel for the Bespondents subwits that the
Applicaat did not gualify in the Written Test. His paper was
properly evaluated thongh the answers were in Hindi. As far as
clubbing up of vacancies 1is concerned, no dombit the vacancies
were clubbed but the instructions are that the panels should be
prepared based on the yearwise vacancies. In the case of the
Arplicant since he did not even qualify for the viva voce test,
the guestion of including his nawe in any pansl does not arise.
That stage did not come at all. The learned Counsel alsoe stated
that +the Railway Cirounlar referred to by the Applicant wakes it
mwandatory to have about 58% guestions of objective type only for
the higher posts and wot necessarily for the post of Head
TTE/Head TC/COR which are lower posts and  therefore, that
guideline has e application in the present case. The
Respondents added weightage for seniority while considering the
case of +the Applicant for calling for viva voce. Buat even after
adding the notional seniority wnorws the sapplicant could not
secure HBP% marks and therefore, he could net be called for the
viva- voce.

5. In order to ascertain the correctness about the claims
made by the Applicant, the respondents were directed to produce
the record. The same was produced. The Applicant’s answer paper

also was produced in original.
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5. It iz seen frow the Answer Paper that the Applicant had
answered all the guestions in Part A, the Answere.. were assessed

znd he has been given certain mwuarks. As far as Part B is

concerned the Applicznt was regquired to auswer. 7 guestions. HWe

find that 5 answers have been evaluated and the remaining answers
i.e. +to gquestions Noe.B and 7 have not all been assessed. Also
we mnote that the warks given do not tally with the overall total
of 38. Inu onar view, therefore, this answer paper ueeds +to be
reevaluated. Therefore, withﬂﬁt going iato the other uwerits of
the applicants case, we rewand this watter for reevaloation of
the answer paper of the applicant. If after the reevaluation the
applicant secures the requisite warks for being called for an

Interview, the applicant shall aocordingly be called for the

vivavoce test within a2 period of one wmonth frow the date of

Creceipt of a copy of this Order and further, resalts way be

declared.

7. The O.A. is disposed of accordingly. We do not order

-

any costs.

< . Ruph | Y cuex Q("

{Shanker Raju) ' (Smt. Shanta Shastry)
Member (J) Member (A)
5%



